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to lay on the Table a statement 
showing the Supplementary Demands 
for Grants for expenditure of the 
Central Government (excluding Rail-
w ays) for the year 1953-54 [Placed 
in the Library See No IV 0 I (72e ] 

COUNCIL OF STATES 
Friday, 11th September 1953 

The Council met at a quarter past 
eight of the clock, MR CHAIRMAN in 
the Chair 

RESIGNATION OF SHRI N 
SANJIVA REDDY 

MR CHAIRMAN I have to inform 
hon Members that Shri Neelam 
Sanjiva Reddy has resigned his seat in 
the Council of States with effect from 
15th September 1953 

LEAVE OF ABSENCE TO SHRI 
PRITHVIRAJ KAPOOR 

Mn CHAIRMAN I have to inform 
hon Members that the following letter 
has been received from Shri Prithvi-
raj Kapoor 

"Most respectfully I beg to state 
that I ha'e been on tour with my 
theatre and shall have to keep on 
like that till the middle of October 
Hence I very much regret my in-
ability to attend the current session 
of the Council of States I there-
fore, humbly request that my ab-
sence may very kindly be excused 
Please convey my apologies to the 
House " 

Is it the pleasure of the Council that 
permission be granted to Shri Prithvi-
raj Kapoor to remain absent from all 
meetings of the Council during its 
current session? 

(No hon Member dissented) 

MR CHAIRMAN Permission to re-
main absent is granted 

PAPER LAID ON THE TABLE 

SLPPLEMENTARY DEMANDS FOR GR '1NTS 
FOR EXPENDITURE OF THE CENTRAL Gov- 
ERNMENT (EXCLUDING RAILWAYS) FOR 

1953-54 

THE DEPUTY MINISTER FOR h-
NANCE (SHRI M C SHAH) Sir, I beg 

73 C S D  

RESOLUTION RE STERILISATION 
OF ADULTS SUFFERING FROM IN- 

CURABLE DISEASES OR 
INSANITY—continued 

MR CHAIRMAN We now resume 
discussion on the Resolution moved by 
Shrimati Lilavati Munshi on the 28th 
of August 1953 Last time when we 
broke up, Shri Hegde was speaking. 
He will now continue his speech We 
have had about 25 speeches on this 
Resolution and I hope hon Members 
will be brief 

SHRI K S HEGDE (Madras) Mr 
Chairman, on the last occasion I ex-
tended my support to the objectives 
behind this Resolution It was at-
tempted to assail these objectives on 
two points, first, on the basis that the 
Resolution is opposed to the Hindu 
Dharma Shastras and second, on the 
theory of the Communist Plenty as 
enunciated by my hon friend Shri 
Sundarayya I submitted to the House 
that while I am entirely at one with 
the majority opinion in India that we 
should accept the value of the Dharma 
Shastras as the accumulated wisdom of 
the past, I was unable to accept it as 
infallible and not capable of being 
changed by the conditions and climate 
of the times I v as also submitting 
that whatever the dicta might have 
been, certain changes in them might 
have been necessitated by what may 
be called the erosion of time It would 
be almost ruinous to the development 
of society if we put ourselves in a 
strait-packet As such, I was pleading 
with my hon friends who had tried 
to take refuge under the Dharma 
Shastras that we were putting the 
Dharma Shastras to a use for which 
they were not intended I have also 
tried to meet the argument of Mr 
Sundarayya, namely, the doctrine of 
plenty in a communist world Well, 
Mr Sundarayya and his party are the 
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great protagonists of the scientific view 
of life. With the greatest respect for 
science, we have to admit that if there 
is one thing that science has shown, 
it is that there is an optimum yield 
which the land is capable of yielding. 

Sir, I would not develop these points 
further but would only say that I have 
very great admiration for the objec-
tives that lie behind this Resolution. 
But when we come to its implementa-
tion, I foresee a good deal of difficul-
ty and danger. As was made clear 
during the course of the debate on the 
last occasion, what exactly are incur-
able diseases is a matter of controver-
sy. What is an incurable disease to-
day might, by the progress of science, 
become curable tomorrow. And in 
addition to that, as my learned collea-
gue Shrimati Mona Hensman who 
made a valuable contribution to the 
debate has truly said, instead of try-
ing to find out these diseases, by this 
method these diseases would go under-
ground because of the fear in the 
minds of the people of being sterilised. 
Her speech was pregnant with many 
rich ideas. Apart from that, I am one 
of those who believe that a govern-
ment must govern the least. We must 
have only such laws as are absolutely 
necessary. The growth of an indivi-
dual mainly depends on what we may 
call his individualism rather than on 
his being made just a brick or a piece 
of mortar in the edifice of the State. 
Of course, it is undoubtedly true that 
the complexities of life have made it 
increasingly necessary for the State to 
encroach upon our individual rights to 
a larger and larger extent. But my 
feeling is that the State must en-
croach upon the individual's liberty 
as little as it possibly can. From my 
own experience I know what happen-
ed during those days when rationing 
and other compulsory regulations were 
being enforced by the State. Many 
people were unnecessarily harassed  

may have to enact a legislation of the 
type that we are discussing now. I 
would suggest something much better 
than that. I would suggest that the 
Government should provide facilities 
in every one of their hospitals for 
persons who are willing or anxious to 
have themselves sterilised. Give them 
the necessary facilities in your hos-
pitals. Make known widely by 
propaganda 	the 	benefits 	that 
accrue 	from 	these 	remedial 
measures. I do know there is in-
creasing realisation at least among 
educated circles to have a limited 
family. There is also increasing 
realisation that a man who is physical-
ly incapable of producing the best 
child should not have a child. That 
realisation must be widely made 
known and the people must be per-
suaded to feel the benefits thereof. In 
addition to that, facilities must be 
made available, in fact  

(Time bell rings.) 

In conclusion, Sir, I would appeal 
that in the Community Project areas 
and also in the development blocks, 
the initiative must be taken by the 
Government to give information and 
facilities to the public who are desirous 
of availing themselves of these bene-
fits to the maximum possible extent. 

MR. CHAIRMAN: Shrimati Chandra-
vati Lakhanpal. 

DR. P. C. MITRA (Bihar): Or the 
sterilised person can do the propa-
ganda. 

PROF. G. RANGA (Madras): That 
will do, he has already called a 
Shrimati. 

SHRIMATI CHANDRAVATI LAKH-
ANPAL (Uttar Pradesh) : 
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and I fear there is large 	scope 	for 
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pendix V, Annexure No. 72.] 

Susi J. M. KUMARAPPA (Nominat-
ed): Mr. Chairman, while I greatly 
appreciate the pains that the mover 
has taken and her good intentions in 
moving this Resolution, I am sorry 
to say that I find it difficult to give 
support to it. The two special items 
mentioned in the Resolution are in-
curable diseases and insanity and the 
mover wants the Government to take 
steps to sterilise such cases. We are 
not quite sure, as it has been point-
ed out, which diseases are incurable. 
The diseases which are declared as 
incurable today are declared as cura-
ble tomorrow with the advance of 
scientific knowledge. Similarly, on the 
question of insanity, we do not know 
whether insanity is a hereditary dis-
ease. We know that people who are 
normal tend to break down mentally 
under the stress of circumstances in 
•daily life. Mental defectiveness is 
also seen at birth. These types of 
mental weakness due to biological in-
heritance which have been discovered 
by science is of four kinds: the first 
one is the child which is born as an 

who continues to live and 
behave as an infant even when he be-
comes an adult and is absolutely help-
less to help himself, then you have the 
idiots, then the feeble minded and 
then the morons. 

MR. CHAIRMAN: And then? 

Simi J. M. KUMARAPPA: Morons. 
These are the cases of mental defect-
iveness and the latter two suffer from 
deficient intelligence. They can do 
simple routine work and can get on in 
a simple environment. They have the 
intelligence of a child of six or ten 
but in all other respects they appear 
as normal adults. It is also recognis-
ed that in the case of insanity, Freud 
was perhaps the psychiatrist who spent 
a long time in the treatment of insane 
cases. Further we find that normal 
parents sometimes give birth to an 
abnormal child, that is, a child which 
is either an idiot or an imbecile. Now 
in such a case the defective heredity 
has to be traced back to his ancestors 
three, four or more generations, and 
then perhaps you may find the person 
from whom the child has inherited the 
defect. So it seems exceedingly diffi-
cult to trace back cases of hereditary 
mental defectiveness. 

In the case of mental disorder we 
notice that it often comes about in 
adult life owing to brain injury, severe 
strain, stress of circumstances, etc. 
Freud was one of the leading special- 
ists in the treatment of mental dis- 
eases. He came to the conclusion 
after some years of experience in 
treating cases of insanity that it is 
difficult to cure chronic cases of in- 
sanity in adult life. As insanity at the 

 stage often manifests itself in 
childhood as behaviour disorders, such 
children should be taken on hand and 
treated in the child guidance clinic. 
In this manner it was possible, he 
maintained, to lessen cases of insanity. 

So, there are many causes which 
bring about insanity and it is not easy 
to decide how the disease is trans-
mitted from one person to another. In 
these circumstances, Sir, I believe, this 
Resolution is not workable. We know 
that it is exceedingly good in its aims 
and purposes, but from the point of 
view of practicability, it falls short. 
The objectives of this Resolution can 
be realised to a large extent by in-
creasing facilities like isolation hospi-
tals, asylums and such other institu- 
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tons for controlling the spread of the 
disease and keeping the cases within 
restricted areas, it does not seem pro-
per to take so drastic a measure 
Furthermore, for instance, in the case 
of leprosy, supposing you do castrate 
a person suffering from leprosy, that 
does not mean that the man will not 
pass on the contagion to persons who 
come in close contact with him He 
can still move about freely, infect 
other people and spread the disease 

This measure I am afraid is im-
practicable, and as the Health Minis-
ter pointed out in her eloquent speech 
the other day it is not only impracti-
cable but also unscientific What is 
declared as incurable one day is 
declared as curable the next day with 
the advancement of scientific know-
ledge So I am sorry to say that I am 
not able to give my support to the 
Resolution 

DR S K BHUYAN (Assam) Mr 
Chairman, Sir, we have great admira-
tion for the hon mover of this Resolu-
tion Mrs Munshi for her services 
rendered to the country in the field of 
cultural and social uplift, but I regret 
very much to say that I cannot give 
my support to the Resolution before 
the House which she moved the other 
day, because this Resolution is nega-
tive in its aspects defeatist in its 
character and revolting in its concep-
tion Two hon lady Members in this 
House, Mrs Alva and Mrs Mona 
Hensman as well as the hon Health 
Minister of the Union have very 
graphically and forcefully pointed out 
their disagreement with this Resolu-
tion, and I am in full accord with their 
views The hon mover has cited ins-
tances from America and Europe In 
this connection Sir I remember a very 
interesting story about Sir Ashutosh 
Mukherjee Sir Ashutosh the Bengal 
Tiger was pressed by an Englishman 
to adopt a particular academic mea-
sure on the analogy of the practice in 
vogue in England Sir Ashutosh 
Mukher3ee roared out in reply "I am 
not a politician myself but I have heard 
politicians say that `India is India and 

England is England' " Instead of 
suggesting that incurables should be 
brought to the operation table and 
subjected to sterilisation we would 
have been thankful if the hon. mover 
had suggested other attempts to be 
made to remove incurable diseases 
from the category of human sufferings 
on the analogy of the humanitarian 
and scientific organizations which have 
been established in western countries_ 
Such a step would have been in fitness 
with the ideals of a welfare State which 
India is aspiring to be On the whole 
I personally wish that this Resolution 
had not been moved here at all, be-
cause a large variety of ideas and 
thoughts have been evoked which it is 
customary for India not to talk about 
at all, especially in a mixed gathering 
like ours The Resolution is also un-
workable and impracticable because it 
will be difficult to detect all incurable 
persons and also because it would be 
difficult to find out the myriads of 
surgeons who will have to be diverted 
from their normal duties Tor the pur-

pose of effecting sterilisation At the 
same time the word `incurable' is very 
elastic because a disease which is re-
garded incurable today may prove to 
be a curable disease tomorrow A 
man who is suffering from an incurable 
disease today may after some time be 
completely immune from it as a result 
of scientific treatment The whole 
object of the Resolution would be 
achieved, in my opinion, if prc sptctive 
diseased parents are properly educated 
in the consequences of their unrestrain-
ed impulses by proper literature on the 
subject and by house-to-house talks 
That would prevent the multiplication 
of undesirable offspring in a non-
violent and peaceful manner by per-
suading the parents to refrain from 
begetting undesirable children At the 
same time I feel that instead of 
subjecting the so-called incurable per-
son to the process of sterilisation 
which will add to his suffering, it may 
also be possible to sterilise his partner 
of sound health who will not he sub-
jected to the same degree of mental 
and physical shock which will be in-
evitable in the case of the diseased 
partener, because if a man, who is 
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suffering from an incurable disease, is 
brought to the operation table he will 
be confirmed in his sorry fate and he 
will have no hope of life. The other 
partner free from such incurable dis-
ease, if sterilised, will not be subjected 
to any mental shock because she is 
strong and healthy. I wish substitute 
methods had been suggested as an 
alternative to sterilisation so as to 
attain the object in view. I would re-
quest the hon. mover to find out other 
ways and means to prevent the growth 
of diseased offspring by establishing 
scientific institutions in the country. 
In America, there is a very large 
number of lunatic asylums or homes 
for the treatment of the mentally 
defective and such institutions must be 
established all over the country in 
India so that incurable diseases or in-
sanity might be absolutely eradicated 
from this land. With these words I say 
again that I cannot support the Reso-
lution moved by the hon. mover though 
I believe that the ultimate objective of 
this Resolution is sound. 

SHE?' D. NARAYAN (Bombay): 
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[For English translation, see Ap-
pendix V, Annexure No. 73.] 

SHRI H. D. RAJAH (Madras): Sir, 
this Resolution which has been debated 
very effectively in this House has its 
supporters as well as its opponents. 
My sympathies are with the first part 
of the Resolution of Mrs. Lilavati 
Munshi. I have gone through her 
speech very carefully but I find that it 
has a contradiction which cannot be 
compared to any other contradiction. 
The first part of the Resolution is very 
clear. This nation must be made 
healthy and strong, but for that pur-
pose what is her solution? The opera-
tive part is that Government should 
take early steps to enforce sterilisation 
of such parents as are suffering from 
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incurable diseases or insanity. In order 
to produce a healthy and strong nation 
Government must take steps for steri-
lisation of people suffering from in-
curable diseases For once in my life 
I have agreed with this Government—
the hon Minister Rajkumari Amrit 
Kaur 

MR CHAIRMAN Only for once 

Every day it is being administered and 
even the diabetic patients are very 
effective and they are living a normal 
life But it is an incurable disease in 
terms of Mrs Munshi's Resolution It 
has not been cured so far, though steps 
are being taken in America and other 
advanced countries to find out whether 
diabetes can be permanently cured 

SHRI H D RAJAH She has very 
cleverly and clearly put the proposi-
tion in this House the other day She 
said that these new-fangled ideas of 
these urban people cannot have effect 
in a country which is predominantly 
rural and when she says that America 
and Britain are taking recourse to 
such practices India cannot have them 
on account of the fact that this coun-
try is not having even one doctor for 

ery 70,000 persons v. hereas in Eng-
land or America there is a doctor for 
every 300 persons Sir in Australia 
and New Zealand even pre-natal at-
tention is given free to the women of 
those countries The social responsi-
bility of those Governments is very 
great The woman has only to go to 
any doctor and consult him Her 
whole pregnancy period is looked after 
by the State and the State pays money 
to that doctor for the attention he 
gives to the lady concerned Are we 
in such a position" Have you got 
--_nough resources or capacity or even 
talent' Have you got enough doctors 
to attend to the needs of the people 
as a whole? There is no such facility 
available in this country, nor are the 
resources of the Government of India 
capable of meeting such a liability 

Then there is a point which requires 
senous notice What is an incurable 
disease' This has not been defined by 
any doctor so far Things are chang-
ing day by day Science is advanc-
ing Fifty years before if a diabetic 
patient were to get a carbuncle or 
gangrene, he wrote out a will and pre-
pared himself for the visit of Yama 
to take him to heaven or hell Now, 
I know the instance of a diabetic 
patient who has lived for more than 
20 to 25 years with the aid of that 
marvellous medicine called Insulin 

I have got a 1. ery good friend of 
mine in Madras, a prominent figure, 
who is engaged in industrial activities 
as well as connected with colleges of 
technology, suffering from leprosy Sir, 
he has been treated by a famous 
doctor—Dr Cochi ane—and that doctor 
has said that leprosy is not infectious 
The face of that gentleman has chang-
ed during the last ten years Since he 
has been under the treatment of Dr. 
Cochrane, in fact, I have been seeing 
visible improvements in the life of that 
gentleman Are you to sterilise him' 
Is this the way in which you can bring 
about an effective cure for this over-
populated country' h is not possible 
Then v e should find out what should 
be the remedy" The country ks no 

 doubt over-populated, but the argu-
ment about over-population is not ac-
cepted by the Communist Party mem-
bers They say the country is not 
over-populated, it is the social struc-
ture that is responsible for this trouble. 
So the social structure must be chang' 
ed Now, the social structure may be 
changed by democratic means or by a 
revolution Till that period the 
trouble is there Therefore we have 
to find out some other effective me-
thods to combat this trouble I say 
in all humility, Sir, that the Govern-
ment must instruct all the hospitals 
and clinics and other institutions under 
their control that voluntary sterilisa-
tion must be given to those who are 
prepared to accept that I know very 
many instances in Madras where the 
middle class population—middle class 
families, finding no means to eke out 
their livelihood and finding it difficult 
to make both ends meet, are taking 
recourse to vasectomy Many of my 
friends, who have four or five children, 
have taken to vasectomy. But, Sir, 
vasectomy itself is not very effective. 
Doctors have not pronounced any final 
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judgment on that and I will tell you in 
this connection an interesting incident 
that took place in Madras. A very 
big doctor who is no longer alive was 
approached by a gentleman who was 
having a child every year The 
doctor wanted to oblige him Then 
the doctor took him and, of course, 
with his consent performed vasectomy 
But next year the same gentleman 
came to that doctor The doctor ask-
ed him—'why are you here 9 ' He said 
'I am having the same trouble' The 
doctor asked 'What is the trouble 7 ' 
The gentleman said 'My wife deliver-
ed a child' Then the doctor told 
him 'My dear man, I am sorry, I 
operated upon the wrong person ' Well, 
Sir, that being the case, I am not able 
to definitely tell where this trouble 
will end, how far this kind of an un-
natural method will help If we 
adopt this Resolution there will be 
this difficulty Adults may mean men 
or women We have to compulsorily 
adopt this course with regard to both 
men siva women, otherwise, as I said, 
there is no guarantee that the child 
birth will completely be prevented 

Then, Sir, the practical suggestion 
which I would make is this In this 
country of ours Mahatma Gandhi was 
preaching practical affairs He knew 
the conditions of our people There-
fore Sir, he disregarded the compara-
tively civilised groups and went to the 
people as a member of the people Sir, 
if you really want to have a check on 
the growth of population, my sugges-
tion is that we must go back to Adam 
and Eve i e we must encourage 
nudism Sir, in Germany, before 
Hitler came to power there were a 
number of nudist clubs and they were 
having a deterrent effect on the 
growth of population Hitler, being an 
Aryan, wanted to hax e a two-pronged 
drive He declared war on the nudist 
clubs—by one method he wanted to 
see that population was increased and 
by the other method he wanted to kill 
its political opponents, namely, the 
jews He adopted compulsory sterili-
sation He wanted the Aryan race to 
ncrease and he also wanted to see 
that his political opponents were aes- 

troyed. Sir , this weapon which Mrs 
Munsau wants to be adopted in this. 
country will be utilised against the 
political opponents of this Fascist 
Government Therefore I am totally 
against this course which at no time 
should be given in the hands of this. 
Fascist Government 

Lastly, Sir, with regard to this 
matter if any step is to be taken for -
bringing about sterilisation, I would 
suggest seriously for the considera-
tion of Government that any family 
which is having more than three or 
foul children should be compulsorily 
vasectomised Then it becomes uni-
versal and there is no question of any-
body being singled out or ill-treated.. 
If this step is taken, there will be a 
compulsory check on the population of 
this country 

SRIMATI SHARDA BHARGAVA 
(Rajasthan) 

sitITA WI-4T 1.1744 	I w 	tz4 ) : 

4ii-M.1q WIRT 1TeT4T, it '417T-4 1'7- 

cici) TE' * Rtn 	la fora 3117 *9-  

* rcitiq 4 414# 9-th 	Trg q6.4 
t 	5R-iici 	t ITT-4M t \Itt 

kft 	tiirtAfff t I cfl" 	51t111 

fe wrk 	 =1) 44 R 4-11) 

ffft 8117 	79-  5TRITT 	W)' 

471 	 it* 	5174r-q- 
* f 	4 1 n 414)71 I 7r9-  97a). 

 I 

9ig7i 	 411111 	farrEE 

111) 	rti,5ti 	rq:ff(med ical scien _e) 
fqq-tEr-A-  zfg 	 fkm4 	51-EF4 
f.v.4 	 t4r7-1.  tft ff0 

q.).  tl I bq 	aitT aT. 	 I 

Tifq' 	*Frrwr 3r0 t'er 
arfrrE Tri9:t 	9't 	39* M 
11 51{79.  kEIT  	ff <4 4i 

811111szr 	Tk I Iii 31717ff.  c1- 1 	t 

311T VT* H cbM 04 	ri aiPri 

[ COUNCIL 
	

of Adults 	1 942. 



943 
	

Sterilisation 
	

[ 11 SEP. 1953 	of Adults 	1944 

fwq).  )1). 	gr-o-r v45.4 4r 

wrf-54 f-f kg 4 4)-grfm.  T). & 31-41sEr 
FT 	I a1f 5g 45 44 Ti-)q-  4 

311 ,41m) 	arrifkv fizrr # 
4)41-N-4r 3r9-rszt   ffT9'r 

I 

1  T5 *79T Wte F 

fk-  4-().  454 4 A).  44r4 .Kwr 4 
Q1 	30-K 1-Wl. 	tta l 

t IA.4 4 Tffth 4 A.ra).  th 	Trr4 
gio) 4 W4\17 ?:T RIV4R-■ 	*). 

fil'cici) 4 k 41.41 	f*: 47 	 

(invses) 	araTzrr 91 t 

31T4 	 37191.  gZ 	It 1 	t WITT 

	

q-d41. 	9.5) 	mit k 4r4. Trra.  
FFcs7 kcifc") 3f 4r4 kr ATI) 

1-11 4.4-r 	t1 41 41 9ilf7 

ATM-  Wk I Wq. 	Tfis04 97*-17 

crK 49.  *t 9.-41 T.* t fT 	4g-4 

7TId '‘1" Alcir T) A71.  1 	tq T1* 	arm- 

<t fltTrzir T)-   

t 	14-.4 	 4 747 9-4' q. A.  4 54 A4.  
-a 	W)* 	T-‹ 9tit I 3177 	r-i 

wrr4 *) 414 lfr 144-r 	gqt 4 

f.--f.K,sm (sterilise) 	1, 'T ry 
lict 	Ng' a.) 	51.  5gru 

414-F114 	r9 

	 t.  144 w-( -  5 45 54 4r4., Tn.a.  

it AT TT .1-.1 .1.1r Iz tr 	tM vet 

Pr+). 	 TE-1 g9*- 

4T-174TM Oft I 7t7T tq' 

+IN1 i air t 31-17 	3ITITq1' 

0 	 t I A-4.  4K.1 , R 54rk 

kg Tat W5T * 144 F7th 3117 

51-479- 	9T9't 	th 

vr 	 wrzi , -1 4 a) 74-+-1-  wft- 

m-zrr 3r1.-K 	4T writTft 1 3ff: it qt.  
Trrq-a -  fw 	fl.-4 54rt 	 ti v.5 5).  

	

3ff: 8 51*-7 	*711.  51.17TIT 

	 tt 	ad 4 l 

. ‘T* 3Tflf7 1fi rr z:17 f zrr9r 

3rlrK 	 T) *11T if 
Sq*-1-  51-41.ff 1,1eT 9-17r 

AT 	ti ,t11 A").  3t‘qaT3fl-  f4-4r9.  1* 

ti ATitTIT I ZFR*171/1" 711' t—.. 

AT *TT 	I1R91 g'—fT tII 	' 
4154 	Ifr 	fkT 	41,4( 

ftMtsw 	q.111 	4791. 	TPTT 

Z9* 7tt 9-ft *Trk I it 3•PT4 tr 	 

w5-t-  5 k 	Eris fr. arl-K 4f4.4r4 
4zriT 

9r t, a f 	3r17 	 
fvrer suet *EITff 	 

Et4TT 	T -4 fit 1 	 cfrccii; I 

3iTtt TIT 7:47 qtui-- e k 	 
31RTft ZIT 14.  F,TA-  q i 	3 zrr 
f'(qR 	 ? 

9-1- 7T TM' 
wr 	414ii furl).  T .54), fwifr 
II) 	9.er OTT fT.  arTff *'1 	t, 

al-17 #Trit 	SIWIT ?_JIT rth q79'1 

tsz * Trrt wt-Fr c,.,sf ,st 9-ft 	 

wr44r I 	zr.q• t fT 	#17-rz1 

311ffar 51 A-rift 44-  fwg^r crrn 9.714 

TIT 4;q7-',.ft *") WTI trfT—Tff N*17 

31"fq* al' 4'1 Trtirr 51..u4* gr9-  
TO' ar4 	(4r4 a5 t4rt 

4) z4 4-1-4R'r 	4F1-1.  4-44 

ITT it 611=-11ft m1- 	AT471).  
wrO• 	f-+..  F-6.Trq.3-:(o. 

 ANios  lifcm 

AM ITT  	IT*4 

111 lequi *4—W-4 	 

tir 	tt —97 14.71-9. 	r;V 41 111 	

	

Trwr tgrt faccrr t argi 	3r4rsz 



[ 945 
	Sterilisation 
	[ COUNCIL 	of Adults 	1946 

[Shrimati Sharda Bhargava.] 

T.)* 3.17.  arrk EFT a 	1 01 	T1.41.  
•=4 ,11 , i 4 Trq 	eq.* R-qTEFF Off 1 

tk7 	mar A f* t•Tr srPrrq• 
t wr-44r t, *rt t, 	r:q4 4), 

Tr& 3rurr--A- 	sreq- 	wr4 

Wit* 3117 \Iti.bi 497 30d1 	TT I 

..Tlf41‘. 	5r*R 	 *r *T-1,4 

q-4T. 	 ed-'1-z0 T-T4 

*41-ara*fit24 1 

414tw4i 	Wit 4 q-r-4: 417 W)'zl' 

q TizIT 	f* 	31-Frur 41-4-11 

t, 	ff441. 	ff-c-6ro 	k9-r 

wifer, 4 a 	 Ma F-4.)q)R 	T-K-4 I 

u feu 4 atcIA' 	T'r g-* Ba li t°I 

arm* kill:r4 110111 WeI fata I 

TrZri 	T4ft 	. u1 311.K 4-64 

9' *4 q--A7 erpff *qr-t t 
crew 4 g* aft -T-4 z ft 	to-F, 

ff,"f 340 011 .011 	tr WV I 39t 

qTU 4:-?lti 	Vr 411 4 wt 
* z7 kw *7 	 

	 tfT4TR ti r  f-* \it14) t1INri 

A").  '4 Grol I BTT1T 	371.0" q".  41 I t,1 
<fi5ci1 EPI* 97T +ii41 	41" 13t1* 'ER 

• Ert:RIti fi 14T flrr 1 	I i r 9Tfer 

417 7,rwr 	,:ts  * fit 5P49.  

3T.- 	q-q1 41qt 

f*.  TfiVr ZW4 	4).  i t14)11 I AtI4) 

• vsrpr k-t gist * 	3fr* 

01.14 * Tim 417 a la'fi 4qr-v 
(sensible) * TrtMT1 ail 4'11 

titcl I zl'T I 4117 3EF *Ka' W)* 

fq4ir 	 ti 

eN) 	ticslcit 	9' 31:4' El`T cii;5' 

Ter 

 

tits 	trtm4 

TR 	,dti; 	u).  

*4-ITT-“311-Kti.oiqittiku4r44r  

Zr t. f.*Tr-q*0& almwt, 4ft t fi 

rrIm.  aTrf*i. IT T Erm-  arlz 

fit cIFIffcrff 31111 -au t 1ft T4y ffl 

g-tr grk* T'f Wif 	 ffzIT 

Wig ? 4 fit Tgci1 	qfk -3TT *Ka 

* crwel I 	.171 I al 371.-+I.  ql.FIt. 	Te 

I 611 ,1) 31117 Uxl* 9Plw45 	cn[tU1  

'T-4-6-t 	REIT zIT f ii* 

	

  	4, 1  uk   *-< fqqi TR1T 

filar t q"" 	41111 9.17M.  

wrz (Tit 	c14, arfafT49.  

3ff* q't 	wr 	‘74 ,11 c111q 

11611 

3nTI. 	q711.111-  4 *-q-r fT 

Fit q 	i ti m-r )1-n-  461-  

4-4-T. 	9-ifer 

Tat 4 4 	Trera-  fq 	. -rr 
4 to 	t 	qs.4 *. Tr.  

9-Tre 4-KT 	f* *r 

Tr- 	1,zif 	 *.a4 
q f,K;is 	NT* q-R 

arr4 Bucr 	ftWrqiqrq 

still I TT qlq*c4 fotal 	3rcr4 

"Aili qT ols<" 

Trfq-  a 3117 i q *+ft 	qw 

• TrFi-r ft314 t ? di 4 1 	t cif& 
Urfa *.* 	f;p4iicTi* sir fkq- 

ff'f 	*. 31-w * qiq 

4-dr* 4 7:c 3r*R 	Trziar* 	a'r 

Trt-4 alc.; 1-1-1 t.vto arfRuT otrcri wifit 

ti 	qy 	.144)4) ctlq ,H Oil I 

WR 	01i1 	tclico;i a1kr‘ftr)iq•li 

m ,:t WIff 9-@ *14 
e 	 w). 
9-1-e6 	* Trt 	t I44 1:r.  

ta'q.0(1 	qc1T 	we ,  4. I 
Our r4T G1190:1* WKW-4-4 



1947 	Sterilisation 	[ 11 SEP. 1953 1 
	of Adults 	1948  

tbtgl4alifgm45' z-frfmi 	4 4'0 

we* tr- 	t I 

	 44t 	 k'' q)-  

alvs31.  4-ft tilAq.  744 1t "4-Trr" 

• ftETTT't * 4 BTa1.47 4 

N ff)" 41717)- 	ff 

k 	ftt- I 

DR. P. C. MITRA: 

Tr o 	th o firm : 	84-  
5)41 

SHRMATI SHARDA BHARGAVA: 

siliV* MTV 	: 	40-  t17 

ftEK *Vt. 	41' Ert Yo 44 4-  qIn* 
q14,4-  Tim-  i 1 33- ,1)4t 9T1' 1111 

• ■-f t.  I art Trr 4 4 
ihnl-  4 4Fr 	Tau 4 I 	0)41-1 

q;ft 4 arral-  7-4 cR 	 rrrrTil fMtg l 

• wl-K 	41-7 (geaduate) 
4 rT 	4 9'411' 	sf,n; 3ffd 

fEIT9):  'TT ftql i  T 	'fl Tit 44 wr 

0141 t 3192T9' 9tY pri I arr< 

• ft,qr it f* ak TR-1-4 

4-64 Elm-  Ti4 .1 ,-11;t Ill' 	-t-11-  trrT 

al u Zq.  93 3Tr4 49:46 4 	-YP-I 

f* 	9T9' 	4-4 0 

rrt 	41-t 	, 1 	31-Trrar 

611`31triM 61§1 	fgqtyy9 Tfl 

tii 444 f79* 6171 t6, 1  7TM.  

t fi4:4 0' 91111-t l 3.1T WT:tii 

WIZ rt-T fi,Fl T99911 f - TJ,)' 9-11it 

ei   TW-4 g: W4-  fW 414-  
t2 ,31' (stage) 4 	wit-  4 

f--05-4 6f4K 	s-E3-  ci<5 	w'r4T-E-1 
*-T4 	4T4-  tit 	 at 

	

wird 	w:1-f-1-1 447 Erwsq  	

few< 7-* WIT 	We 

fT*AlT ftr-4-r9.  Oft  fq 
	$. ,;w4- 	Aim 4 AT 	A- 
*Trwl-Kiii f f44- 	 gra w144- 

 Err 4441, 1 fv.ii wld I TfrW a1 ar.m--04 

zr 	fw 	r-4-  thEr f TT, t 
TRIP' * ErET 4 t w'rz fwff )1-0-4kt' 

4-0-  4-t41 14. ,4( 4., try 7ft-

rriffrq (association) ,I114 fwq4 
451-  Eb-r4sw f4Tr*   

Tfi VI AT 179-f91 	ti4iii" 

tw 	4-`'T *IT 4-41-  0 30 i'ATTIT 

4*, dilic 1 41-1-  f-* 4 war 	e 
qt- 4 N  wTERET ail * 
titq 	 A:*l fqz WI' 947 i fk-4.  

t Wit f'W 3TKAtT irraT fzicir 4 Fi-FT 

i47 qft 	ff'0 19' 9'T kK1' 

ra4-ffr 04-RI * fk4 
	 TT 5179' \16111   t, 

	 wqr4 
4 4-fp-  *Er* Etqft w'r * 

wro-).  N 3114 t 1-14 *r 

th arfr* 3r-our tfrr BliffT 79* 

f err t17 1WIff t 1 PT* affaftWr 
qf .f g ah I  X11 wr  

q-40 w-(1- 	crT,ITt 9* *71'1' f* 

91-9' Fl 4 ti 91' 	fay 	TT 

31751 	69 11.  T19171-1-  

W)"& WM.  9t 	 swrra- 
31ITT4 0+-rr 	4Eff wt-1-4 ftErr, 

wr44-r c 	tat f-* 4 VT Winn' 0 

grit' 0; k 

[For English translation. see Appen 
dix V,, Annexure No. 74.] 

Saar V. K. DHAGE (Hyderabad) 
Sir, I think there has been sufficier 
discussion on this subject. I then 
fore move that the question be no 
put. 
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( Sim B C GHOSE (West Bengal) 
Sir, it appears that the hon Members 
are suffering from the incurable habit 
of continuously speaking on this sub-
ject Now the proposal is to sterilise 
this discussion itself 

MR CHAIRMAN So you want the 
question to be put' 

THE LEADER of THE COUNCIL 
(Sind C C BiswAs) Sir, the matter 
has been discussed sufficiently, and 
having regard to the opinions which 
have been expressed in the House, I 
suggest to the hon mover that she 
might withdraw her Resolution 

MR CHAIRMAN It has been moved 
"that the question be now put ' 

(After taking the sense of the House) 

The closure motion is accepted I will 
now ask Mrs Munshi to make a reply 
Mrs Munshi—on the operative part, 
not on the preliminaries 

SHRIMATI LILAVATI MUNSHI 
(Bombay) Sir, there are so many 
points raised in this debate and I hope 
you will be a little lenient so that I 
can take as many points as 

MR CHAIRMAN Only those which 
are relevant So many irrelevant 
points have also been raised 

SHRIMATI LILAVATI MUNSHI I 
shall drop these irrelevant points 

Sir, first of all, I should like to ex-
press my gratitude to the Members for 
keeping the debate on a high level 
Except occasional lapsing into irrele-
vancy by one or two Members the 
debate was quite free from vulgarity 
and that is a matter for satisfaction I 
also thank the Members who support-
ed my Resolution because their 
support was spontaneous in spite of 
the known views of the hon Minister 
I never expected that my Resolution 
was going to be accepted straightway 
My purpose was more to raise a de-
bate on a question like this so that 
people at large and Members may be-
gin to think about the problem and 
how to tackle this problem of persons 
suffering from incurable diseases and  

insanity, and especially, what to do 
with the children born to them and 
how to tackle that problem My 
Resolution was mole from the point of 
view of children than from the point 
of view of the people who are actual-
ly suffering, because anyway, they are 
going to die sooner or later 

AN HoN MEMBER Do not' say 
that 

SHRIMATI LILAVATI MUNSHI Yes, 
Sir Evei y one of us has to die sooner 
or later There is nothing derogatory 
about it Well, Sir, I am glad that 
even those persons who opposed the 
Resolution on some ground or the 
other have appreciated the principle 
underlying it, as also the motive for 
bringing forward such a Resolution. 
Even today Sir I have found that 
there are many people who have said 
that the motive under lying the Reso-
lution is good, the principle is good, 
but the Resolution is impracticable. 
Sir even that much is enough for me, 
because my purpose is served 

Now, I shall deal with some of the 
points raised in the debate First, I 
shall take those common points which 
were raised by the Members One 
objection to the Resolution was that it 
was not properly worded I can only 
say, Sir, that I am not a lawyer and 
English is not my language But if 
Members could have suggested some 
amendments to the Resolution, keep-
ing the principle intact, it would 
have been very much appreciated 
Last time also this Resolution was on 
the agenda, it was circulated, and 
those people who were interested in 
that could have said "All right, the 
principle is good, but we are amend-
ing the wording in this way " If the 
principle is accepted, then I have no 
quarrel with the words 

Then, Sir, there were some frivo-
lous remarks made that baldness can 
be an incurable disease and genius, 
which is akin to madness, may also 
come under the purview of such a 
Resolution I have got very little 
time at my disposal and I therefore 
do not want to go very extensively 
into them Such remarks bordering 
on flippancy were made as a weapon 
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against this Resolution and not as a 
serious argument Then some people 
opposed it on grounds of religion and 
many irrelevant remarks were made 
like the purity of the race suffering 
through the Sharada Act having been 
passed quotations were given from 
the Dharma Shastra the Gita and so 
on and so forth The absurdity was 
self evident but respecting the old 
age of the Members who made those 
remarks I shall pass them by 

Some opposed it on Party lines On 
the floor of the House the Opposition 
has to play a part and so this Resolu-
tion also they had to oppose On a 
Resolution like this they brought 
forward their pet slogans like in-
-creasing the production of food, the 
poverty, the wrong policies of the 
Gm.ernment etc Thel talked irre-
levantly because no talking points 
were given to them on a subject like 
this and so they had to fall back on 
the slogans In some countries they 
may like to increase their population 
because they have got a vast area but 
here our problem is different, and 1 
can only hope that they will view this 
problem of ours in the light of our 
'own circumstances and not as it is 
done in some other countries I am 
'one with them in saying that more 
medical facilities especially foi 

,children should be provided Certain-
Iv it should be done but my only re-
gi et is that w  with all her high ideals 
our hon Ministei of Health will not 
be able to provide sufficient medical 
facilities at least in her or in our 
life-time and like an ostrich we can-
not put our heads into the sand and 
ignore realities It will be only de-

,ceiving ourselves and not solving the 
problem 

Then there were questions raised 
as to what were incurable diseases 
and at what point they became incur-
able That was the most relevant 
question There was an apprehension 
that it might be made applicable to 
all and sundry or that it might be 
made applicable only to men and not 
to women That is not the case at 
all If I had been allowed to finish 
my remarks, I would have said that 
the question of what diseases should  

be considered as incurable could be 
decided only by competent medical 
authorities We are all laymen We 
can only show our cleverness in rais-
ing a debate on some points So far 
as this question is concerned, it should 
be left to a committee of experts to 
decide 

What amazed me the most was that 
some Members said that this Resolu-
tion would deny people suffering from 
incurable diseases and madness the 
pleasure of having children They 
talked about the parents of such 
children, but what happens to the 
children of such parents? Did any-
body say anything about it's As a 
matter of fact my whole emphasis 
was on children The Resolution was 
moved more on account of saving 
children from such parents and sav-
ing the nation from the exhausting 
cycle of having diseased people It 
was suggested that those children 
should be segregated after their birth 
If such parents are going to be denied 
the pleasure of keeping their children 
with them after their birth and are 
merely to have to bear the burden 
of having them in the womb for nine 
months then what is really the point 
in allowing them to have children' 
If the children of such people are 
going to be segregated, may I know 
how many children's homes Eire pro-
vided by the State'? Not one If you 
are going to segregate those children, 
are you in a position to provide them 
any asylum? Do you realise that 
most of them turn out to be criminals 
and become parasites on society? How 
many Members of this House includ-
ing the hon Minister will undertake 
to adopt one or two of such children 
and support them" Do you realise 
that many of them become either dis- 
eased or criminals of instruments in 
the hands of beggars' 

Please remember that when people 
are sterilised, they do not lose their 
power to enjoy married life That 
should really satisfy all people We 
are only preventing them from having 
children and not from enjoying their 
normal married life In this House, 
unfortunately, medical opinion got 
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mixed up with party politics. It is 
only natural. On my part, I can say 
that I had consulted many doctors 
outside the House and they all consi-
dered my Resolution to be very useful 
and humanitarian. 

The most amazing part of the whole 
thing was the hon. Minister's speech 
itself and the vehemence with which 
she spoke and expressed her views 
on the Resolution. Without advanc-
ing any arguments, she merely ex-
pressed pious hopes that more medi-
cal facilities, if provided, could heitili 
I agree, but we all know fully uerl 
that circumstanced as we are, we can 
not provide sufficient medical facili-
ties in our life-time. She described 
my Resolution as unscientific, imprac-
ticable and unethical. The hon. Min-
ister has as much claim to science as 
I have. The laws of many countries 
that I have quoted will show that 
there is public opinion behind such 
a step. Otherwise, the Judges of the 
Supreme Court of the U.S.A. would 
not have given the judgement quoted 
in my opening speech. 

So far as practicability is concerned 
I think my Resolution is much more 
practicable and less costly than her 
hoping to open some day sufficient 
asylums, hospitals and children's 
homes. She asked me wherefrom I 
had my figures. I would have expect-
ed that she being in a better position 
should have corrected them if they 
were wrong. May I ask whether the 
Government of India has any authen-
tic figures as to how many lepers, how 
many T. B. patients and how many 
insane people there are in this coun-
try? So far as T. B. is concerned, 
even if the T. B. beds are quadrupled, 
as we are told has been done, we 
won't be able to tackle this problem 
and quoting her own words it will be 
merely a drop in the ocean. How 
many people can afford the cost of 
treatment? And even if T. B. patients 
get cured in the clinics, many of them 
get desperate--I have 1k150.vn of such 
cases—because they cannot go to their 
normal work and cannot keep their 
body and soul together. 

Then she said that my Resolution 
was unethical. Unethical indeed! We 
send our soldiers to the battlefields. 
and allow them to be killed or maim-
ed—that is ethical. But to try to save 
the future generation and the nation 
as a whole from contracting these-
diseases is unethical. She does not 
mind being part of a Government 
which maintains an army to use it 
wherever necessary, but she would not 
like to be part of a Government if it 
passes a law by which the nation can 
be saved. Well, Sir, she is my elder 
and an hon. Minister, and so whatever 
she says must be true, but there is 
no positive ethical standard in such 
matters. These matters are to be 
indeed by the present generation in 
the light of their experience. 

There is always some prejudice• 
against any new thought in the begin-
ning. When vaccination was intro-
duced, people protested against It. 
When the practice of Sati was stopped 
people agitated against it. When 
zamindari was abolished, people pro-
tested against it. That is very recent 
history. People oppose the Hindu 
Code Bill being passed into law. We 
did not and do not listen to these 
protests, but enact our laws in the 
best interests of the largest number 
of people. But when it comes to say-
ing children and the nation from 
disease and insanity, we cannot do it 
because people are going to protest 
against it. 

When God said, "Procreate and 
multiply", there were only 8 healthy 
people in this world, but today there 
are 2,600 million human beings in the 
world and 360 million in India alone 
and in a few years' time many more 
will be added to this number. On our 
part, whenever we go to a temple or a 
church, we generously give a leper or-
other diseased persons who are sitting 
on the way side a pice or two and we 
hope that we shall be going to heaven 
in our next birth. Well, Sir, I do not 
think there is any place for such as 
me in that heaven. Sir, I will not 
take more than two or three minutes. 
Whether you wish it or not, the world 
is going towards family planning and 
our great men are supporting it. t 
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came across one magazine, the famous 
`Economist', and commenting on fami-
ly planning in India the 'Economist' 
of August 22nd, says about the con-
ference that was held at Bombay: 

"The solution is still remote; but 
at least the myth of the insuperable 
barrier, the irrational and universal 
fertility-cult, can be regarded as 
officially discredited in India. One 
could easily make a list of countries 
in which any international confer-
ence on family planning would be 
banned outright; India welcomed 
it. One could make a longer list of 
countries where such a conference, 
even if tolerated, would certainly 
have to get on without the outspoken 
moral support of the Prime Minis-
ters, Vice-Presidents, and Com-
manders-in-Chief." 

—which they got here — 

"It is true that the official Indian 
nolicv of birth control makes a 
cautious compromise with religious 
susceptibilities; but few countries 
go so far as to have a positive offi-
cial policy at all. And among the 
forty papers reproduced in the re-
port. ranging from the most gener-
al discussion of population problems 
to the most technical accounts of 
current medical research, there can 
be found surveys of opinion and 
cultural attitudes which provide 
solid, though necessarily limited, 
evidence that the minds of the ordi-
nary people of India, as well as 
their statesmen's, are accessible to 
the common sense of family plan-
ning." 

I know I am running against time. 
In winding up I will say that a nation 
is built, not by its number, but by the 
quality of healthy and vigorous peo-
ple who represent it and who are 
able to build it up. At the moment 
we are overburdened with unhealthy 
people. Let us prevent a further rot 
and prevent innumerable unborn 
children being born who, if born, 
would start life with a great handi-
cap. 

73 C.S.D. 

MR. CHAIRMAN: Are you with-
drawing the Resolution? 

SHRIMATI LILAVATI MUNSHI: In 
view of the hon. Minister's asking me 
to withdraw the Resolution, I think 
my purpose is served by having this 
debate here. I beg leave to with-
draw the motion. 

The Resolution was, by leave, with-
drawn. 

RESOLUTION RE STEPS TO DEAL 

WITH UNEMPLOYMENT, FAMINE 

AND FOOD SCARCITY 

MR. CHAIRMAN: Next is Mr. K. C. 
George's Resolution. 

(Member absent.) 

His Resolution drops. 

Next is that of Mr. Imbichibava. 

SHRI P. SUNDARAYYA (Madras): 
Sir, he has authorised me to move it. 

MR. CHAIRMAN: You may move it. 

SHRI P. SUNDARAYYA: Sir, I move 
the following Resolution: 

"That this Council is of opinion 
that Government should take im-
mediate steps to relieve the situa-
tion in the country arising out of 
unemployment, famine and food 
scarcity." 

MR. CHAIRMAN: 30 minutes for 
Mr. Sundarayya and 15 minutes for 
every subsequent speaker. 

SHRI B. C. GHOSE (West Bengal): 
On a point of order, Sir. WIlo is the 
Minister who will be responsible for 
this Resolution? 

MR. CHAIRMAN: We have a 
number of Ministers here—Health, 
Law and Food—they are all there. 
Food scarcity—Dr. Deshmukh; Un-
employment—everyone is there. 
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